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Appointment oy navlway Tourist Agent
Rules, 1980

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAM.EN.
TARY AFFAIRS (SHRI MALLIKAR-
JUN): 1 beg to lay con the Table a
copy of the Appointment of Railway
Tourist Agents Rules, 1980 (Hindi and
English versions) published in noti-
fication No. S.O, 113 in Gazette
o? India dated the 10th January,
1881, issued under section 47
of the Indian Railways Act, 1980. [Pla-
ced in Library. See No. LT-1946.81.
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MR. SPEAKER: I have not allowed
it,
(Interruptions)**
MR. SPEAKER: For Calling Atten-

tion, you ~an come to me. Calling At-
tention cannot be discussed here,

(Interruptions) **®

MR. SPEAKER: Whatever is said
without my permission, will not be
tecorded. ,l
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MR SPEAKER: Calling Attention
cannot be discussed 2n the floor of the
House.
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There is no rule. [ cannot change the
rule fcr you.

(Interruptions) **

AN HON. MEMBER': On a point of
order.

(Interruptions) *®

MR. SPEAKER: What he says is out
of crder,
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MP SPEAKER: No. it is a State sub-
ject.

1204 hrs.

COMMITTEE ON PAPERS LAID ON

THE TABLE
MIINUTES
SHRI G. S. NIHALSINGHWALA
(Sangrur): I bLeg to lay on the Table,

Minutes (Hindi and English versions)
of the sittings of the Committee on
Papers Laid on the Table relating to
their Third Report.
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**Not 1ecorded.



